FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]

FOR ATTENTION OF THE CREDITORS OF M/s.Eswari Exports Private Limited

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor

M/s.Eswari Exports Private Limited

2. | Date of incorporation of Corporate Debtor

14/03/2005

3. | Authority under which Corporate Debtor is
incorporated/ registered

Registrar of Companies, Telangana under
Companies Act, 2013.

4. | Corporate identity No/ limited liability
identification No. of corporate debtor

U55100TG2005PTC045604

5. | Address of the registered office and
principal office (if any) of corporate debtor

Current Office Situated At: Flat /Office 103 ,
Aditya Trade Center, Ameerpet, Hyderabad,
Telangana 500038

(Previous Registered Office: Hno 6-3-1099/1/
14&15,Flat No:301,Lake Melody Apts Near
Katriya Hotel, Raj Bhavan Road, Somajiguda
Hyderabad Tg 500082 In)

6. | Insolvency commencement date in
respect of Corporate Debtor

03-03-2022(Judgement dated04-02-2022 &
copy available and received copy 03-03-2022)f

7. | Estimated date of closure of insolvency
resolution process

30-08-2022 (fromthe date of Order copy
available and received)

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

CS DrAhalada Rao Vummenthala
IBBI/IPA-002/IP-N00974/2017-18/10172

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Flat No. 113, Block - B, Sri Datta Sai
Commercial Complex, Opp: Sapthagiri
Theatre, RTC X Roads,
WestMarredpally, Telangana ,500020
rp.ahaladarao@gmail.com

10.| Address and e-mail o be used for
correspondence with the interim resolution
professional

Sankalp Restructuring Private Limited,
Insolvency Resolution Professional Entity
ip.eswariexports@gmail.com
rp.ahaladarao@gmail.com

Registered with IBBI-(Reg No. IBBI/IPE/0088)
Unit #113, 1st Floor, Manjeera Trinity
Corporate, K P H B Phase 3, Kukatpally,
Hyderabad, Telangana 500072
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https://www.ibbi.gov.in/home/downloads
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Notice is hereby given that the National Company Law Tribunal, Hyderabad Bench has ordered
the commencement of a corporate insolvency resolution process of the M/s.Eswari Exports Private

Limited 03rd March, 2022.

The creditors of M/sEswari Exports Private Limited are hereby called upon to submit their claims
with proof on or before 17-03-2022 to the interim resolution professional at the address mentioned

against entry No. 10

The Financial Creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date : 05-03-2022
Place : Hyderabad

AHALADA RAO VUMMENTHALA
1BBI/IPA-002/IP-N00974/2017-18/10172

FINANCIAL EXPRESS HYDERABAD EDITION

DATED : 05-03-2022
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